
THE GAUHATI HIGH COURT AT GUWAHATI
IUCN COUNT OT SSAM, NAGALAND, MIZOPAM AND ARUNACHAL PRADESH)
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From shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),

Gauhati High Court
Guwahati.

To,
Shri Dibyajyoti Mahanta,

Member, MACT

Barpeta, Assam.

^
oated Guwahati the 2( August,2021.

sub: Station leave p€mission.

No. N4ACT( B)/416 dated 2s.08.2021Ref:-

Sir,
Witi reference to the above, I am directed to infiorm you that your prayer

for station leave permission, fmm the evening of 26.08.2021 tlll the morning of

31,08,2021, has been granted. Further, the Distrid and Sessions Judge, Barpeta and in his

absence the next senior most Judicial officer at the station will remain in charge of your

Court and office in your absence.

Yours faihtully,

sLt.
JT.REGISTRAR ruIGILANCE'I

jtltl
Memo NO.HC,VIl-16/200
Copy to.

8s7- daredLa' t- 2)?4

District and Sessions Judge, Barpeta, Assam

Project Manager, Gauhati High Court.
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